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Shri N. M. Llngam i Onlv the other 
day  the hon.  Minwtcr  replying to a 
question in this House said that as many 
as 5000 people were idle hands in these fac
tories.  May I know why the full capacity 
of these plants is not being utlliRcd  so 
that not only production of civilian goods 
may be increased but employment could 
also be provided to the idle hands f

Sardar Majithki t It is admitted that 
approximately 5000 people are not wanted 
by thcit ordnance factories.  But that de
pends upon the work-load, and that goes on 
constantly changing with various demands 
made by the Defence Department.  As 1 
have already said, the utmost effort is being 
made to keep as many as we possibly can 
from those people who are not required, 
and the effort that the Aiinistry has put in 
for stepping up production of civilian goods 
as I have already  said,  has resulted in 
quite an appreciable amount of work being 
done.

Shri C. R. Naraaimhan t Is it a fact 
that some of the articles that arc producible 
in these factories are being  imported  ? 
If so, may we know whether Government 
are taking steps to stop imports of such ar
ticles and produce them in these factories 
I at home ?

The Mlniatcr of Defence (Dr. Kat)u):
Nothing is imported which can possibly be 
manufactured here, in these ordnance fac
tories.  It does take time to produce the 
design and develop things.  Otherwise, 
I may assure the House that we are doing 
our utmost to utilise the machinery in the 
ordnance factories to the  utmost capacity 
possible. '

Shri M. S. Gunipadatwamy 1 May
I know if it is true that the.cost of production 
of articles in these ordnance  factories is 
much higher than the cost of production in 
other private factories.

Dr. Kat|u: It all depends.  If you put 
t̂  overhead charges on the cost of produc
tion then the cost will be higher; otherwise, 
it may be a little less.  But wl-at my hon. 
friend has pointed out is correct.

Shri N. M. Lingam t Can Govern
ment give an assurance that in respect of 
civilian articles which could be product̂ 
in these factories for which costly machinery 
has been installed no licenses wiU be issued 
under the Industries (Development and 
Regulation) Act to the private sector?

Mr. Speaker : There are some things 
which are produced in these factoiict, and 
licences to private fiutories art also v̂en 
in respect of the same thinn. He wants 
to know whether issue of sudh licences wiU 
be stopped.

Dr. Katfa : I rcquirt notice.

The State Bank of India

*1407. Shri L. N. Mithra t W iU the
Minister of Finance be pleased to state:

(a) whether the conversion of the Im
perial Bank of India into the State Bank 
of India has affeaed the deposits and with
drawals  in any way; and

(b) if so, in what respea?

The Minister of Revenue and Defence 
Expenditure (Shri A. C Guha) : (a) and
(b). From  the  data  available  with 
ijovemment, it can not be said that the 
conversion of the Imperial Bank of India 
into the State Bank of India has affected the 
deposits and  withdrawals in any way. 
There have been some fluctuations whiĉ 
are accountable to seasonal and other rea
sons apart from coversion.

Shri L. N. Miahra : Have Government 
a similar experience with regard  to  the 
branches of the Imperial Bank abroad?

Shri A. C. Guha I think I stated 
before that the assets of the Imperial Bank 
branches abroad are being gradually trans
ferred to the State Bank branches that have 
already started, so that will give no mea
sure of the volume of business of the Im
perial Bank or the State Bank.  Some of 
the old business is still with the Imperii! 
Bank; some has already been transferred 
to the State Bank.

Shri L. N. Miahra Has the State Bank 
any particular plan to invest a part of its 
fixed deposits m purchasing loans floated 
by various State Governments for finan- 
cmg the Plan ?

Shri A. C Guha : When the loans are 
floated, generally all the banks and insuran
ce companies—what may be called finance 
instituuons—subscribe to  them.  This 
may also be open to the State Bank.

Shri Kaaliwal t May I know whether 
after the taking over of the Imperial Bank 
by the State Bank, the latter has opened 
any more branches?  If so, in which part 
of the country?

Shri A* C. Guha t Sometime back,
I gave the figure; three branches were op
ened, one in Assam̂ one in Madhya Pradesh 
and one, I think, m Saurashtra.

National Atlas

*1409. Shri B. a Daa s WiU the 
Minister of Natural  Reaouroea  and 
Scientiflc Research be  pleased  to 
state:

(a) whether it is a £ut that Govern- 
mcnt are preparing  National̂ Atlas;

(b) if so, how far its preparation ‘ haa 
progressed; and

(c) the scope of ttie Atlas?
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TIm Depatj Minister of EdncAtliMi 
(Dr. K. L. ShrimaU)  (a) Yes, Sir.

(b) and (c). The work for the prepara
tion of the National Atiai hat only recently 
been taken up and action is being initiated 
totet up an organisation for the purpose.

Shii B. C. Dm x Mtty I know whe
ther any expert committee has been ap
pointed for the purpose of preparing the 
atlas, and if so, who constitute the personnel 
of the committee?

Dr. 1C L. ShrinuOl : I am afraid I 
do not have the names of the personnel of 
the committee.  But an expert advisory 
board has been appointed by the Govern
ment and it ii proposed to reconstitute the 
committee and the board in view of the 
suggestions which the board made last

Shrl B. C. Das s What as the estimated 
cost of production of the atlas ?

Dr. K. L. Shrinudl t We have re- 
cdved a scheme prepared by Dr. Chatterjec 
Qt the Calcutta University, and the scheme 
envisages an expenditure of Rs i *65 crores 
during the period 1956—60.

Shrl Komoth : In view of the fact 
that this is the first National Atlas prepared 
after the advent of freedom, docs Govem- 
wttont propose to see that the cartographic 
encroachments of China on Indian  terri
tory are rectified in this Atlas and the Chinese 
Government also told that such encroach
ments be not made ?

Dr. K. L. Shrimali 1 I may assure the 
hon. Member that the Expert Committee 
will give fun consideration to this matter and 
make a scientific approach to the whole 
question.

Remlttwice Through Poft Offices

*1410. Shrl Barman 1 Will the Min
ister of Finance be pleased  to state :

(a) whether after devaluation of the 
Pakistan Rupee remittances upto a cer
tain maximum limit are allowed throuf(h 
the post offices between India and Pakis
tan pending adjustment at the end of the 
year; and

(b) if not, the reasons therefor?

The Parliamentary Secretary to the 
Minister of Finance (Shri B. R. Bhagat):
(a) No, Sir.

(b)  The question  of resumption of 
money order remittances between the two 
oountries on a reciprocal basis was taken up 
with the Government of Pakistan u early as 
1951 hut no agreement could be readied 
as Pakistan did not agree to the usual and 
internationally accepted procedure of rout
ing  money  orders  through offices  of

exchange.  Recently,  however, they have 
explain̂ that they have no system of money 
orders with foreign countries and they are 
not yet ready to introduce suĉ a syitcm 
between the two countries.

Shri Barman:  Wa« this leter com
munication made after the devaluation of 
the Pakistan lupee or before that?

Shri B. R.
munication was

Bhantt
in June.
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Shrl K. C. Sodhtei What is the prc- 
sent atrangement for inter-island communi- 
ation ?

Shri Datart There are certain arrange
ments but they are more or less of an un
satisfactory character. That is the reason 
why the Government arc going to purchase 
immediately a second-hand vessel at the 
cost of Ra. 5 lakht




